
 8  BAC

 12.15  hes.

 ESTIMATES  COMMITTEE

 [English]

 -

 Twenty-first  and  Twenty-Second  Reports

 SHRI  CHINTAMANI  PANIGRAHI
 (Bhubaneswar)/:  Sir,  ।  beg  to  present  the

 following  Reports  (Hindi  and  English
 versions)  of  Estimates  Committee  :

 (i)  Twenty-first  Report  on  Action  taken
 by  Government  on  the  recommen-
 dations  contained  in  the  Eighty-
 fourth  Report  of  the  Committee
 (7th  Lok  Sabha)  on  the  Ministry  of
 Finance  (Department  of  Economic

 Affairs)—Banking,

 (ii)  Twentysecond  Report  on  Action
 Taken  by  Government  on  the
 recommendations  contained  in  the

 Eightyninth  Report  of  the
 Committee  (7th  Lok  Sabha)  on  the

 Ministry  of  Finance  (Department
 of  Revenue)—Central  Board  of
 Excise  and  Customs.

 12.16  hrs,

 PUBLIC  ACCOUNTS  COMMITTEE

 [English}

 Twenty-fourth  Report

 SHRI  RAJMANGAL  PANDEY

 (Deoria)  :  Sir,  I  beg  to  present  the  Twenty-
 fourth  Report  (Hindi  and  English  versions)
 of  the  Public  Accounts  Committee  relating
 to  delay  in  setting  up  of  repair/overhaul
 facilities  for  a  certain  helicopter.

 कत  -  -  वान,

 AGRAHAYANA  29,  1907  (SAKA)  St.  ré  :  Accounts  outstanding  33
 for  paddy  purchased  by  F.C.1.
 in  Punjab  and  Haryana.

 12.17  hrs

 COMMITTEE  ON  THE  WELFARE
 OF  SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 LEnglish]

 Fifth  and  Eighth  Reports

 SHRI  ह.  D.  SULTANPURI  (Simla) :
 Sir,  ।  beg  to  present  the  following  Action
 Taken  Reports  (Hindi  and  English  versions)
 of  the  Committee  on  the  Welfare  of
 Scheduled  Castes  and  Scheduled  Tribes

 (i)  Fifth  Report  on  Action  Taken  by
 Government  on  the  recommen-
 dations  contained  in  the  Fiftysixth
 Report  of  the  Committee  (Seventh
 Lok  Sabha)  on  the  Ministry  of
 Commerce  (Department  of  Textiles)-
 Reservations  for,  and  Employment
 of,  Scheduled  Castes  and  Scheduled
 Tribes  in  National  Textiles  Cor-
 poration  Limited  with  Special
 reference  to  National  Textiles  Cor-
 poration  (West  Bengal,  Assam,
 Bihar  and  Orissa)  Limited:

 (ii)  Eighth  Report  on  Action  Taken  by
 Government  on  the  recommen-
 dations  cortained  in  the  Fifty-
 third  Report  of  the  Committee
 (Seventh  Lok  Sabha)  on  _  the
 Ministry  of  Energy  (Department)
 of  Petroleum)-Reservations  for,  and
 Employment  of,  Scheduled  Castes
 and  Scheduled  Tribes  in  the  Indian
 Oil  Corporation  Limited  (Marketing
 Division  and  Refineries  and  Pipe-
 lines  Division),

 12.19  hrs

 STATEMENT  RE  AMOUNTS  OUT-
 STANDING  FOR  PADDY  PURCHASED
 BY  FOOD  CORPORATION  OF  INDIA
 FROM  FARMERS  IN  PUNJAB  AND

 HARYANA

 [English]

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  FOOD  AND  CIVIL
 SUPPLIES  (SHRI  K.P.  SINGH  DEQ);


